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(b ) it not, the Mesons thereto?

The Minister ot Tnavort and Coes- 
mnlcatlons (Shri Lai aahadw 
Shastri): (a ) Mo, Sir.

(b ) Inquiries into .railway accidents 
are normally made by the Govern­
ment Inspectors of Railways and not 
by the Chief Government Inspector of 
Railways H ie Government Inspec­
tors of Railways held inquiries into 
6 accidents during the period 1st April 
to the 30th September, 1937

Shri T. B. Vtttal Kao: If the Chief 
Inspector has not enquired into any 
accident, may I  know whether he has 
carried out any one of the routine 
inspections of any railway line during 
this half year?

Shri Lai Bahadur Shastri: I cannot 
say definitely about his inspections; 
but his main function is to advise the 
Ministry about the working o f the 
Inspectorate and he also goes through 
each and every report submitted by 
the Inspectors after they have made 
the enquiries The Chief Government 
Inspector is attached to the Ministry

Shri T. B. Vltial Kao: May I know 
since when this practice of the Chief 
Inspector inspecting the railway Imev 
was given up*

Shri Lai Bahadur Shastri: I do not
think it has been given up But, as 
I  said. I am not aware of his inspec­
tions and I cannot give anv definite 
information on that point But. 1 
know that the Chief Inspector has 
himself made enquiries in one or two 
instances Some time ago, I remem­
ber that the Chief Government Inspec­
tor himself was asked to make 
enquiries

Shri T. a  Vlttal Rao: During the 
last 3 years there have been 3 major 
disasters in our country on the Rail­
ways Was any one of these accidents 
personally enquired into by the Chief 
Inspector*

Shri Lai Bahadur Shaatarl: Perhaps, 
in all these major accidents, the House 
naturally took a very grave view and 
the House was insistent that enquiries 
should be made by some judicial per-

sop and the hon. Member Jknow* it 
▼efry well that High Court Judges 
were appointed to enquire into (hue 
accidents.

Blaetrtficsttow Sokene on tadiaa 
Hallways

+
____ /  Shri S. C. Sanaata:
n sH *'\ShH Sabodh Hasda:

W ill the Minister of Railways be 
pleased to refer to the reply given to 
Starred Queation No. 324 on the 34th 
July, 1987 and state:

(a ) the names of firms from whom 
offers of expert advice and assistance 
have been received in connection with 
the electrification scheme of Indian 
Railways;

(b ) the names of firms whose advice 
has been accepted; and

(c ) the terms and conditions an 
which they have agreed to do the job?

The Deputy Minister of Railways 
(Shri Shahnawas Khan): (a ) The
names of the tenderers are given in 
the list laid on the Table of the Lok 
Sabha [See Appendix IV, annexure
No 9. ]

'b ) and (C) The Societe Nationale 
des Chemms do fer Francais-SNCF 
(French National Railways) have been 
appointed as Technical Associates 
S N.C F under the aitrcrment will 
provide technical collnboration on all 
aspects of AC  traction system for 
sections programmed for electrification 
during the Srrond Five Year Plan on 
Eastern and South Eastern Railways 
They will also train Indian Technical 
Personnel in various aspects of A.C. 
electrification. For all the services, it 
has been agreed to pay them £428,000.

Shri S. C. Samanta: What were the 
considerations on which the S.N.CJ 
got preference over other firms?

Shri Shahnawas Khan: It was con­
sidered that the French railways were 
the most advanced as far as A_C. trac­
tion was concerned and it is becauae 
of that they were selected. Also the 
terms they offered to us were favour­
able.
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ShH t .  C. tfatttatbi ttay 1 know 
whether training arrangement* far the 
Indian personnel hat betn taken up 
by this firm; and, if  so, how many are 
under training?

ShH R k itM M i Hums After the 
preliminary inspection of the various 
lines, they have just returned and the 
OfRce is being Set up. And, I  think 
all the other details w ill be taken up 
by them vary shortly.

Shri Snbodh Hasda: May I know 
itfhether the same firm or any other 
firm are advising the Government in 
the electrification of the Khargpur- 
Howrah section?

Shri Shahnawaa Khan: The same
firm.

Shri T. N. Singh: May I know
whether in view of the past experi­
ence that the continental and French 
firms supply most of their materials 
according to the metric system, and 
that creates difficulties later on and 
also in view of the experience that 
we are tied down to their products 
which may be costly and which may 
be a sort of compulsion for us to buy, 
have Government thought of how to 
circumvent or obviate that difficulty 
which often arises with such firms in 
this particular case?

Shri Shahnawaa Khan: A ll these 
technical details were gone into very 
thoroughly by whatever experts we 
have got here and I think all these 
details have been satisfactorily looked 
into.

Shri Sonavane: Has the electrifica­
tion of the Poona-Sholapur line been 
given to any of these firms?

Shri Shahnawaa Khan: No, Sir.

Shri Dasappa: May I  know whether 
the fees paid to them, £4,26,000, was 
the lowest among the tenders?

Ttaa Minister of Railways (Shri 
Jagjivan Bam): That was the most 
favourable.

Rhii rnaniiseii Is It not a fact that 
when it was decided that the Im a - 
kulam-Qullon line would be metre

gauge one of the considerations was 
that it had to be electrified? May I  
know what the position is?

Shri Shabnawas Khan: That is a 
separate question; that has nothing to 
do with this electrification.
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The Minister at Health (Shri 
Karmarfear): (a ) Yes.

(b ) A  copy of the report is laid on 
the Table o f the Lok Sabha. [Placed 
in Library. [See No. LT-471/57.]

(c ) The recommendations o f the 
Russian Experts in respect o f Rajghir 
and Sohna mineral water sources have 
been sent to the State Governments 
concerned for consideration.

(d ) A  number o f mineral springs 
occurring in different parts o f India, 
have been surveyed by the Geological 
Survey of India.

Exploitation of the minsnl springs 
is th« responsibility ot the State Gov­
ernments concerned.




